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pumpa and command other irri1ation 
facilities. 

POST Orl'lCE IN PERINAD 

.,1 f Shri N. Sreelwuaa Nair. 
' l Shrl ......_: 

Will the Minister of Oo-ukl· 
tllllll be pleased to state: 

(a) whether there is any idea to 
chan1e the Post Office from the present 
flte In Perlnad (near Quilon), Travan· 
core-Cochin: 

Cb) if so, why; and 
(c) whether the Department has ac

quired a site tor puttln1 up the Post 
Office Building and if •so, why is it 
that no building has been Pl!t up? 

TIie Depatr Mial.lter ol Oommaalca
tlou (Sbrl RaJ Bahadar): (a) Yes. 

(b) Due to insufficiency of accom
modation available in the present 
bulldin1. 

(c) A site belon1in1 to the ex
Anchal department has been trans· 
terred to the Department. No construc
tion has been taken up because in the 
building programme, priority has been 
alven to the reJiabllitation of exl�tlng 
buildings in Travancor�ochln over 
new construction. 

VI!!AKHAPATNAM HARBOUR (ACCIDENT) 

87% { Sllri N. Sreekarataa Nair: 
· Sbrl Punaooae: 

Will the Minister of Transport b e  
pleased to state: 

(a) whether there. was an accident 
ln Visakhapatnam Harbour re<.-ently 
reaultin& in the death .of a passenser 
1n S.S. "Rajula": 

(b) it so, what . were the reasons for 
the same; and 

(c) what steos Government have 
taken to compensate the dependents of 

.. the deceased? 

The beputy Mlnlsier of Rallwa,s 
ud Transport (Sbrl Alagesaa): (a) 
and (b). No. The S. S. "Rajula" does 
not visit the Visakhapatnam nort. At 
the port of Na1apattnam. however, a 
fatal accident took place on the 26th 
October, 1952. resulting in the death 
of an unberthed passenger on board 
this 31!ip wbile she was !oadln& 
car10. It is reported that the passen
ger bound from Madras to Si�apore, 
dlsre1ard1n& the hatch-coamin1 guards 
put his head under the guard chain of 

No. I hatch to look down the hatch 
just as a sling of cargo was bei� 
lowered and his head was trapped 
between the hatch-coamin& and th&· sling of cargo. As a result, he sus
tained serious injuries on the head as:. 
a result of which he subsequently 
died although medical assistance was.· 
Immediately rendered by the ship's 
Sur1eon. 

(c) As the S .  S. "Rajula" is not. 
owned or chartered by the Government 
of India, the auestion of their payin� 
any compensation to the dependents of' 
the deceased does not arise. 

FAMILY PLANNlNO 

613. Dr. Amla: Will the Minister of' 
Health be pleased to state: 

(a) the total amount soent so far by
the Government of India on the e!(· 
periments carried out tor the rhyttrm1c 
method of family plannin11: and 

(b) the date on which these experl-· ments were started? 

Tile Deputy Minister of Realtb 
(Sllrimati Cbaacln.,ekllar): (a) 
Rs. 41.543/1/· upto the end of Octo
ber, 1952. 

(b) The undermentioned Family 
Planning Centres wer,e started on the 
dates shown against them:-

(i) Lodi Colony Centre, New· 
Deihl. July, 1952. 

(ii) Lady Hardinge Medical Col
lege Centre, New · Delhi. Ju!y, 
1052, 

(iii) Rnmanagaram Centre (:1ear
Bangalore). May, 1952. 

HEALTH MINISTER'S CHARITY FUND 

674. Dr. Amin: Will the Minister o f ·  
Health be pleased t o  state: 

(a) whether it is a fact that Health 
Minister's name is 11iven in the adver
tisement of Health Seals Campaign; 

(b) the amount of funds so far col• 
lected and credited to the Health
Minister's Charity Fund: and 

(c) the actual amount soent so far· 
on each item separately? 

Tile Depatr Minlsier of Health 
(Sbrlmatl Cllandruekhar): (a) The Ap
peal ls spolllOred by the Health MJnl>
ter. 




